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Seventeenth Loksabha

an>

Title: Regarding notices of Adjournment Motion.
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SHRI T. R. BAALU (SRIPERUMBUDUR): On 13.09.2012, the Bill
was passed by the Tamil Nadu Assembly unanimously.
(Interruptions) The Bill then was sent to the Governor of Tamil Nadu. It
has not yet been sent for President’s consent. As per Article 200 and
201, the he has to send it to the President.

... (Interruptions) The ... * keep it. But ... * the Bill for the past three
months, not for one day or two days. The ... * 1s flouting the

Constitution. ... (/nterruptions) That i1s what I want to say. The
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Government of India is the authority concerned and it should ...* and ask

... ¥ to send it to the President for consent. ... (/nterruptions)

14.01hrs

At this stage, Shri Gaurav Gogoi, Sushri Mahua Moitra and some other
hon. Members came and stood on the floor near the Table.

HON. CHAIRPERSON: Please sit down. Your leaders are speaking

now. 30 9 SIST| 3T 93 S1ST 3R 30 Jgaifial & &ige fF 3
96 ST | 30 TS 3T 91d B8 b B |

SHRI N. K. PREMACHANDRAN (KOLLAM): In the name of

Kerala Silver Line Project, the houses of the poor people are being taken

forcibly without even given statutory notice. ... (Interruptions) Also, the
people of my constituency are threatening the Government that they will
burn themselves. They are holding bottles of petrol. ... (Interruptions)
They are threatening that the families will be self-immolated. I urge
upon the Government to stop all the survey proceedings of this project.

... (Interruptions)

AT FUTAf : ST <1, 3T [ df 311 g1 B

PROF. SOUGATA RAY (DUM DUM): I have given a notice for

adjournment motion demanding the removal of Shri Ajay Mishra Teni
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for his son’s involvement in mowing down four farmers who were
agitating. ... (Interruptions) This matter should be discussed in the

House. ... (Interruptions)
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